PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
AMBITION INDO STEEL LLP
RELEVANT PARTICULARS

1.|Name of Corporate Debtor AMBITION INDO STEEL LLP

2. | Date of incorporation of Corporate Debtor |01/09/2015

3. |Authority under which Corporate Debtor is | RoC-Jaipur

incorporated / registered under the Limited Liability Partnership Act, 2008
4, |Corporate Identity No. / Limited Liabilty ~ |AAE-6767

Identification No. of Corporate Debtor
5. |Address of the registered office and 7/197, Malviya, Nagar Jaipur, Rajasthan-302017
principal office (if any) of Corporate Debtor

6. |Insolvency commencement date in 23-09-2024 [order received by RP from on 26.09.2024]
respect of Corporate Debtor

7. |Estimated date of closure of insolvency | 22-03-2025
resolution process
8. |Name and Registration number of the Sumit Rajnikant Mehta

insolvency professional acting as Interim | Reg. No.:IBBI/IPA-003/ICAI-N-00395/2021-2022/13986
Resolution Professional AFA Valid Upto ; 30.01.2025

9. |Address & email of the interim resolution | 303 Aagam Flats, Near Sharda Mandir School, Paldi,
professional, as registered with the board | Sharda Mandir School, Ahmadabad, Gujarat-380007
Email : casumit97@gmail.com

10.|Address and e-mail to be used for Sumit Mehta, Sumit R Mehta & Associates, 712,
correspondence with the Interim Addor Aspire-l, Near Jahnvi Restaurant, Panjrapole
Resolution Professional Ahmedabad-380015 Email : cirp.aisl@gmail.com

11, |Last date for submission of claims 10-10-2024

12.|Classes of creditors, if any, under clause (b) | Not applicable as ascertained till date basis
of sub-section (BA) of section 21, ascertained | the information available

bythe Interim Resolution Professional
13.|Names of insolvency professionals identified| Not Applicable
to actas authorised representative of creditors
inaclass (three names for each class)

14.|(a) Relevant forms and (a) Web link: https:/fibbi.gov.in/home/downloads
(b) Details of authorized representatives | (b) Physical Address: 712, Addor Aspire-|, Panjrapole,
are available at: Nr. Janhvi Restaurant, Anmedabad-380015

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the AMBITION INDO STEEL LLP on 23.09.2024,

The creditors of AMBITION INDO STEEL LLP are hereby called upon to submit their claims with proof on
orbefore 10.10.2024 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Sdl-
Sumit Rajnikant Mehta
Date : 27.09.2024 Interim Resolution Professional, Ambition Indo Steel LLP

Place: Jaipur Regn. No: IBBI/IPA-003/ICAI-N-00395/2021-2022/13986
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Parliament standing
panels formed: BJP’s
Mahtab to head
Finance, Tharoor
External Affairs

PRESSTRUST OF INDIA
NEW DELHI, SEPTEMBER 26

the committees on Agriculture,
Animal Husbandry and Food
Processing; and Rural
D

THE PARLIAMENT'S standing
committees were constituted on
Thursday with BJP's Bhartruhari
Mahtab as chair of the key panel
on Finance and Congress’ Shashi
Tharoor at the helm of the panel
on External Affairs.

The department-related
standing committees,which have
representation from across party
lines, actas mini parliaments and
keep a tab on the functioning of
various ministries.

and Panchayati Raj
respectively.

DMK's Tiruchi Siva and
Kanimozhi will chair the commit-
tees on Industry; and Consumer
Affairs, Food and Public
Distribution respectively.

Ofthe total 24 department-re-
lated standing committees, BJP
has got to chair 11, while its allies
have got to lead four panels.
Congress leaders will helm four
committees, followed by twoeach

1 dead in cloudburst in Himachal, §C grants bail
Met dept warns of heavyralnfall

EXPRESS NEWS SERVICE
SHIMLA, SEPTEMBER 26

APERSON died due to a cloud-
burst triggered by heavy
rain in Himachal Pradesh's
Sirmaur district as 26 roads, in-
cluding a national highway,
were closed due to bad weather
in the district, officials said on
Thursday.

Heavy rain lashed several
parts of the state closing
around 50 roads since
Wednesday evening taking the
total number of roads closed in
the state to 71, including NH-
707, they said.

The India Meteorological
Department (IMD) has issued a
yellow alertfor a heavy rain for
Friday. The IMD has also
warned of the possibility of

Workers clear aroad that was blocked by an uprooted tree
following heavy rainfall, in Shimla, Thursday. P11

light to moderate flooding in

by DMK and Trinamool, and one
by the Samajwadi Party.
Former Union Minister

‘The notification of the com-
mittees was announced by acom-

certain watersheds and nearby
areas of Sirmaur, Kangra,
Chamba, Solan, Kullu, Shimla,
and Mandi districts.

very likely over many parts of
the state in the second half of
the week. Rainfall likely to be
normal to near normal over

munique issued by the Rajya
Sabha Secretariat.

‘The committees on Defence
will be chaired by former Union
minister Radha Mohan Singh,
while the panel on Home Affairs
will be headed by BJP member
RadhaMohan Das A

Anurag Thakur and Rajiv Pratap
Rudy have been given the chair-
‘manships of the committees on
Coal, Mines and Steel; and Water
Resources respectively.

BJP memberNishikant Dubey
has been made the clmmun of
the C

The leader of the Dpposmon
in the Lok Sabha Rahul Gandhi is
amember of the Committee on
Defence. United Progressive
Alliance (UPA) chairperson Sonia
Gandhi's name does not figure in
any of the committees.

Major BJP allies such as the
TDP and Janata Dal (United) be-
sides its partners in poll-bound
Maharashtra, the Shiv Sena and
NCP,will be heading one commit-
tee each. The lone NCP Lok Sabha

Communications. and]nformanon
Technology. The Committee on
Healthwill bechaired by SPleader
Ram Gopal Yadav, while
Trinamool leaders Dola Sen and
Kirti Azad will lead the panels on
Commerce; and Chemicals and
Fertilisers respectively.

The Committee on Personnel,
PublicGrievances, Law and Justice
‘will be chaired by BJP's Brij Lal, a
former director general of police
of Uttar Pradesh. Former Chief

The IMD, Shimla, said that
light to moderate rainfall very
likely to occur at many places
over the state except in the dis-
tricts of Chamba, Una and
Kangra where dry weather is
likely to prevail during first half
of the week and dry weather is

most parts of the state except
Sirmaur, Solan & adjoining
parts of Shimla, Mandi &
Bilaspur districts, where rain-
fall very likely to be above nor-
mal in the next week.

The cloudburst was re-
ported at around 3 am in the

Parduni forest area of Sirmaur
district. The victim, identified
asRangi Ram, 37, was aresident
of Parduni village.

The subsequent flash floods
destroyed five shops, two small
bridges, two water mills, and a
shed. The water level in the
Batta River near Paonta Sahib
also surged, causing severe
damage to crops in the locality.

Dozens of houses in rural

areas near the river are at risk,
as per reports.

Meanwhile, landslides and
continuous falling of stones
were reported near Chakki Mor
on NH-5 (Kalka-Shimla), dis-
rupting traffic.

Seventy-two roads, includ-
ing NH-707 connecting Hatkoti
in Solan district and Paonta
Sahib in Sirmaur district, were
also blocked due to heavy rain
since Wednesday night. The
downpour has also affected
469 power transformers, offi-
cials said.

Since Wednesday night,
several regions in Himachal
Pradesh have received signifi-
cant rainfall, with Dhaulakuan
receiving the highest at 275.0
mm, followed by Paonta Sahib
at 165.6 mm, Guler at 134.0
mm, Nagrota Surian at 125.0
mm, Nahan at 94.4 mm,
Jogindernagar at 90.0 mm,
Ghamroor at 82.2 mm, Baijnath
at75.0mm, Kangra at 38.3 mm,
Palampur at 39.0 mm, Mandi at
42.2 mm, Jubbarhatti at 43.2
'mm, and Dehra Gopipurat 38.0
mm between 8 pm Wednesday
and 8 am Thursday.

The rainfall is expected to
decrease from Saturday,
with clear weather from
September 30.

Low vote transfer from NCP led to
BJP’s poor performance: Fadnavis

tions, likely to be held in

member Sunil Tatkare will be
heading the panel on Petroleum
and Natural Gas and Shiv Sena's
Shrirang Appa Barne will helm the
committee on Energy.

JD(U)'s Sanjay Jha will be
heading the committee on
Transport, Tourism and Culture
while TDP's Magunta
SreenivasuluReddywill chairthe

i Jrban

Justice of India Ranjan Gogoi and
Bar Council of India Chairman
Manan Mishra are members of
the committee.

BJP members Bhubaneswar
Kalita and Basavraj Bommai will
chair the committees on Science
and Technology, Environment,
Forests and Climate Change; and
Labour respectively.

The Ct on Social
Justice and Empowermentwill be
chaired by BJP's PC Mohan, while
the panel on Railways will be led
by CM Ramesh.

Affairs.

Congress members Charanjit
Singh Channiand Saptagiri Ulaka
have been made chairpersons of

ANDHRA PRADESH CAPITAL REGION DEVELOPMENT AUTNORITV (APCRDA)
|. t, Vijayaw: 002 (A.

T TENDER N E
Wi GJ/PRDCIMAUM-USIoHBiOTH]/Iaz/ZDzA-HB Dt: 23.09.2024|
REP for engaging of PNC for the work of “Constructon of Amaravai
HAPPYNEST Resdatsl Hoishg e i Al s oy A Pradee,
gan e dounlosded on AP oprocuroment sl from 27062024
TAT05058 p to 408 Hrs, D ey s o B8 14108056 up b
1500 b Totneal 5 oping 14102094 @16 00k ot s At s
feler {0 wwW.apeprocurement.gov,n and www.crda.ap.govn
Sd- Commissioner, APCRDA, Vijayawada.

ODISHA MINING CORPORATION LIMITED
ONC House, Baubaneswar-751001, Odisha
CIN: U131000R956SGCO00313, WWW.omCitd.in

N I N n g
dl 01.10. 2024, lZlh e-allctmn

The Odisha Mining Corporation Ltd. intends to sell
Gibbsitic Bauxite having basis 40% Al203 produced at
Kodingamali mines situated in Rayagada & Koraput
Districts of Odisha State through National e-auction on
“as is where is, whatever there is and no complaint
basis™ which will be conducted by MSTC T.td. The
e-auction shall be held on dt. 01.10.2024 from
11.00 AM to 2.00 PM.

For details, please visit the website of MSTC
i.c www.mstcecommerce.com

((OIPR-30005/11/0087/2425) Genceral Manager (S&M)

EXPRESS NEWS SERVICE
MUMBAI SEPTEMBER 26

BARELY TWO months ahead of
the Maharashtra Assembly
elections, BJP leader and Deputy
Chief Minister Devendra
Fadnavis on Thursday attrib-
uted low vote transfer from Ajit
Pawar-led Nationalist Congress
Party (NCP) as one of the key
reasons for the BJP's poor per-
formancein the 2024 Lok Sabha
polls.

The candid admission
comes amid talks of growing
unrestamong the alliance part-
ners ahead of the state elec-

November.

Speaking at the India Today
conclave in Mumbai on
Thursday, Fadnavis said, “It is
true that BJP's core voters dis-
approved of the alliance with
NCP as we have been traditional
rivals. But now, we have suc-
ceeded in convincing our stand
1080 per cent.” He also said that
the party has been able to im-
press upon RSS about the pur-
pose behind such alliance.

“While vote transfer did not
happen from allies, the BJP, be-
ing a well-established party
with astrong cadre, was able to
transfer its votes to allies,”

Fadnavis said.

Attributing the low vote
transfer to NCP's “settling
phase”, the Deputy CM said,
“For the Shiv Sena, it was easier
to transfer its votes to the BJP
because of their long years of
association as poll partners.
However, as the BJP always
contested against the NCP,
transfer of votes from NCP to BJP
was difficult. [ would term it a
settling period for NCPs
voters.”

Ruling out course correction
onalliance ahead of the assem-
bly polls, Fadnavis said, “There
isno time for any course correc-
tion. We have to move forward
with the present course. We

PUBLIC NOTICE
M.V.C.No. 1347/2022
IN THE COURT OF THE PRL. SENIOR
CIVIL JUDGE, ATHANI AT: ATHANI.

Between:
1. 8hri. llahi Babalal Adahalli.

...Petitioner.

And:

1. Shri. Subekhan So.Sumerkhan

and another.
..Respondents.

Respondent No. 1:

Shri. Subekhan S;0. Sumerkhan

Age: Major, Occ: Business, Rio.

Masjid Wala Mohalla, Thekada Alwar,

Alwar, RAJASTHAN-301001.

WHEREAS the above named Pe-
titioner has filed this claim petition
against the Respondents for com-
pensation amount in respect of the,
injuries caused to him in motor ve-
hicle accident.

That the case is fixed on 26/10
2024 for appearance. You are hereby
directed to appear personally or
through advocate at 11-00 a.m. on
the said date, in case of your failure
the matter will be heard exparte.

Given under my hand and the seal
of this Court on this the 21st. day of
September, 2024.

By nrder at the Court

(RS, Manaa)

PUBLIC ANNOUNCEMENT

Sr. Court of Prl.
Senior Civil Judge ATHAMI.
Sd/- (K.A. Vanajol)

Advocate for Petitioner

PUBLIC NOTICE
M.V.C.No. 1346/2022
IN THE COURT OF THE PRL SENIOR
CIVIL JUDGE, ATHANI AT: ATHANI.
Between
1. Smt. Nasima W/o. Najarulla
Nesarikar, and other.

.Petitioner,
1 Shn Subekhan Sfo.Sumerkhan,
and another Respondents.

Respondent No. 1
Shri. Subekhan S/o.Sumerkhan
Age: Major, Occ: Business,
Rjo.Masid Walz Mohalla, Thekada
Alwar, Alwar, RAJASTHAN-301001.
WHEREAS the above named
Petitioners have filed this claim
petition against the

have recovered grounds to
great extent.”

When contacted, senior
NCP leaders declined to com-
menton the remarks.

Explaining that time and
circumstance are of essence in
politics and that often leads
parties to strike decisions,
Fadnavis said BJP's alliance
with NCP was driven by cir-

cumstances.

The BJP, which was the
largest party with the highest
vote share, had its seat reduced
to nine from 23 in the previous
polls. With Shiv Sena winning
seven seats and NCP one, the
Mahayuti won a total of 17 out
of 48 seats.

“If we compare with previ-
ous Parliament elections, BJP's
performance was the worst.
Out of the total 28 seats con-
tested, we won just nine. There
were 12 seats where we lost by
amargin of less than three per
cent that ranges between 3,000
and 6,000 votes,” he said.

On seat-sharing among the
three alliance partners, the BJP
leader said that discussion for
288 seats is almost 80 per cent
complete and the remaining 20
per cent will conclude soon.
“Our approach to seat-sharing
will weigh on politics of practi-
cality. Winnability criteria will
be main factor. We believe we
should not get carried away by
perception of how many seats
one should contest,” he said.

to former TN
minister Balaiji

ANANTHAKRISHNANG
NEW DELHI, SEPTEMBER 26

UNDERLINING THAT bail is the
rule and jail exception even in
cases under stringent statutes,
the Supreme Court Thursday
granted bail to former Tamil
Nadu minister Senthil Balajiwho
was arrested by the Enforcement
Directorate (ED) in an alleged
cash-for-jobs scam.

Abench of Justices A S Oka
and Augustine George Masih
said that “at this stage, it will be
very difficult” to hold that there
is no prima facie case against
Balaji under the Prevention of
Money Laundering Act (PMLA).

Butit added that Balaji has
now been incarcerated for
around 15 months and that the
trial was not likely toend ineven
three or four years. “If the appel-
lant's detention is continued, it
will amount to an infringement
of his | right under

b ek

Senthil Balaji was arrested in
Junelast year

sonable time is will depend on
the provisions under which the
accused is being tried and other
factors.”

Referring toits decision in the
Union of India Vs K A Najeeb in
which the top court upheld the
grantof bail toaman accused in
aUAPA case on account of delay
intrial, the bench said such “ex-
traordinary powers...can only
be  exercised by the
Constitutional Courts”.
factors that may

Article 21 of the Constitution of
India of speedy trial,” it said.
Balaji was arrested in June
lastyearin the alleged scam that
dates back to his tenure as the
transport minister in the
AIADMK government in 2011-
16.The ED has accused Balaji of
entering into acriminal conspir-
acy with transport officials in
2014-15 to give jobs to candi-
dates in return for money. He
was the minister for electricity

cause the delay in the trial, the
Jjudgement pointed out that be-
sides Balaji's case, there are also
three scheduled offences regis-
tered in connection with the al-
leged scam. “In the main case...
there are about 2,000 accused
and 550 prosecution witnesses
cited. Thus, it can be said that
there are more than 2,000 ac-
cused in the three scheduled of-
fences, and the number of wit-
nesses proposed to be examined

exceeds 600."

and prohibition & excise in the
Stalin-led DMK government at
the time of his arrest.

The judgement noted that
under the PMLA, a higher
threshold is set for granting bail
under Section 45(1)(ii) as money
laundering poses aserious threat
to the country’s financial system
aswell asits sovereignty. It sai
“Inordinate delay in the conclu-
sion of the trial and the higher
threshold for the grant of bail
cannot go together.”

The bench said that “bail is
the rule,and jail is the exception™
and that “these stringent provi-
sions regarding the grant of bail,
such as Section 45(1)(iii) of the
PMLA, cannot become a tool
which canbe used toincarcerate
the accused without trial for an
unreasonably long time".

The court said: “Section
45(1)(ii) does not confer power
onthe State todetainan accused
for an unreasonably long time,
especially when there s no pos-
sibility of trial concluding within
areasonable time. What a rea-

Granting him bail, the court
said that decisions relied on by
the prosecution indicate that
Balaji's “influential position” in
the state may have resulted ina
“so- called compromise be-
tween the bribe givers and the
bribe takers” and that consider-
ing the apprehension of the ap-
pellant tampering with the evi-
dence, stringent conditions must
beimposed.

The top court told Balaji to
furnish a bail bond of 225 lakh
and two sureties of the same
amount. It also told him to not
contact prosecution witnesses
and victims of the three sched-
uled offences, surrender his
passport, and mark his atten-
dance every Monday and Friday
in the office of the ED Deputy
Director, at Chennai. Balaji shall
also appear on the first Saturday
of every month before the inves-
tigating officers of the three
scheduled offences, the court
said.

Meanwhile, Tamil Nadu
Chief Minister Stalin described

for
compensation amount in respect of
the death of their mother in motor
vehicle accident.

That the case is fixed on
26/10/2024 for appearance. You are
hereby directed to appear personally
or through advocate at 11-00 a.m. on
the said date, in case of your failure
the matter will be heard exparte.

Given under my hand and the seal
of this Court on this the 21st day of
September, 2024.

By order of the Court

.S.Maha
Sr. Sheristedar, Court of Prl.
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PUBLIC NOTICE
M.V.C.No.1344/2022
IN THE COURT OF THE PRL SENIOR
CIVIL JUDGE, ATHANI. AT: ATHANI.

etween
1. Smt. Nasima W/o. Najarulla
Nesarikar, and others.

"...Petitioner.

\nd:
1. Shri. Subekhan 8/o. Sumerkhan,
and anotet: -.Respondents.
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Shri. Subekhan $/c.Sumerkhan
Age: Major, Occ: Business, R/o.
Masjid Wala Mohalla, Thekada Alwar,

Alwar, RAJASTHAN-301001.

WHEREAS the above named
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find
(Ins:lslvency Resolution Process for Corporate Persons) Regulations, 2016]
AMBITION INDO STEEL LLP
RELEVANT PARTICULARS
1.[Name of Corporate Debtor AMBITION INDO STEEL LLP
| Date of incorporation of Corporate Debtor 15

| Authority under vhich Corporate Deblor s [RaC-Jaipur

%X Karnataka Bank Ltd. I8

Your Family Bank, Across India

Seninv Civil Judge ATHANI. -
Sd/- (K.A. Vanajol)
Advocate lor Petitioner T m
5. mm—#ﬂ
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, Feorermrg, Foaem-sreri |

Petitioners have filed this claim
petition against the Respondents for
compensation amount in respect
of the death of their father in motor
vehicle accident,

hat the case is fixed on on
26/10/2024 for appearance. You are
hereby directed to appear personally
or through advocate at 11-00 a.m. on
the said date, in case of your failure

Assot Recovery Management Branch
88, First Floor, Rajender Park,
Pusa Road, New Delhi -110 060

APPEND

Phone : 011-40591567(Ext-240)
E-Mail : delhiarm@ktkbank.com
Website : www.karnatakabank.com
CIN : L85110KA1924PLC001128

V [Rule 8(1)]

rcorporated | registered under the Limited Liabily Partnership Act, 2008 POSSESSION NOTICE (For Immovable Property)
4.{Corporate wemily";«g. ! l'r:edDLewly AAE-6767 thrsas, undersigned being the Authorised Offcer of KARNATAKA BANK LIMITED,
o
Security
5 | Address of e regitered ofice and {77197, Maiya, Nagar Jeipur, Rajoshan- 302017 Imerest[Acl],ZOM(:ui 9 =w\m13(12y)

feias 20.09.
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the matter will be heard exparte.

Given under my hand and the seal
of this Court on this the 21st. day of
September,
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By order of the Court

T

Sd/-
(R.S.Mahad)
Sr. Sheristedar, Court of Prl.
eniorc il Judge ATHANI.
Sd/- (K.A. Van

( ffer g )
afres wataroiia s ud dita afaer

jol)
Advocale |ov Petitioner

the decision as “a triumph over
aprolonged political conspiracy
designed to crush Balaji's spirit”.

“Dear brother Senthil Balaji
has been granted bail by the
Supreme Court after 471 days,”
Stalinsaid inastatement. “In the
current scenario, where the
Enforcement Directorate has
been turned into a tool to sup-
press political opponents, the
Supreme Courtalonestandsasa
beacon of hope,” he wrote.

Despite his arrest last June,
Stalin had retained Balaji as a
minister without portfolio until
February 2024, when Balaji re-
signed after nearly nine months
indetention.

Balaji's plea for bail was re-
Jjected multiple times by both
the district sessions court and
the Madras High Court before
the Supreme Court intervened.

Though Balaji's health dete-
riorated during his arrest — ne-
cessitating bypass surgery and
multiple hospitalisations — his
legal team’s attempts to secure
bail on medical grounds were
also denied by both the Madras
HCand theSCearlierin the case.

rsm TAMIL NADU MEDICINAL PLANT FARMS &
HERBAL MEDICINE CORPORATION LTD,,
A o

as/ram/NA/M.u/zuA

B Y 23:00-20: .00.2024] dated 20.05.2024 calling upon the borrower/ mortgagor/guarantors: (1) Mr. Moola Ram = " - R ™
e Choudhary Slo Mr. Goma Ram Choudhary, (2) Mrs. Rajani Potalia Wio Mr. Moola OoSsess e (For Immovable Property) Rule
7.|Estmated dato of dosure ofnsokency 22:03:2025 Ram Choudhary and (3) M, Sourabh Potalia S/o Mr. Moola Ram Choudhary, All No| - [{1e1e2% s gne IFL Home i 7
n > oS RajianT Mkt (1) to (3) are residing at: House No.11, Nandanwan Greens, Kheme Ka Kuha,| | 2002 1312 onz, | [
y i eu T‘I -“’:H‘”I SRIcAINOY Jodhpur, Rajasthan-342001, to repay the amount mentioned in the notice being | | e P n eneraltat e unorigned ha taken possession Prone 4t 2
Resolotion Professionel AFA Vlid Upto - 30012005 Rs.1,45,60,793.54 (Rupees One Crore Forty Five Lakhs Sixty Thousand Seven 13/4)of e said Ruks, The borow- | [ £, TENDER NOTICE REF No.
B Tora NearShrda Wande Schod i | | Hundred Ninety Three and paise Fifty Four Only) Under Tem Loan Account| [ rnoarictant e pule 1y gere
professional, s registered with the board | Snarda Mandir School, Ahmadabad, Gujarat-380007 | [ N0-3667001600024101 along with future interest from 12.05.2024, Plus cost within 60 o 5 o o 15 of et h oot b UL WL crtns o i
Email : casumit9@gmal.com days from the date of recelptof the said nolice. cost, chargosand expenses incured, f any e for sl of ansir
i Tl o 0o el o Sumit Hohta, Sumit R Wehta & Assodaios 712  noticeis o ansioae by "WFL HEL" a0 n frner oap Shall 6 aken oy “NFL HEL® for ancler o el o e secured aseis.
correspondence with the Inferim Addor Aspire-|, Near Jahnvi Panirapole Y , mortgagors, tors and the
| bimed Emal igned has taken the Possesslon of the property described herein below in
10102024 exercise of b
Fany, inder Geuse ] No: epplcabk Rul o Thnusand Fo
p ¢ 1044 and Forty Six Only)
September ofthe year 2024,
o et e ptemberofthe year: P . io| [AERDe e R at wpecs T G TPATT Ngn Aslnualeﬂ ST Rssgaskg%z:( Tupees [ 508
MR, it st Sicongnaga Rasste, nia Five ey Five 2
73[Nemes of nslveney prfessorals dentfied| ol Appicable ereby cautioned not todeal vith the property mentioned herein below and any dealings |~ [Sea coraeProspeencasung (11 oty T Cand A, aum even
I with the propery il be sumed 10 the cherge of Karnataka Bank Limited, Jodhpur o otaig | U e, Copet o opy ik 9550, 5o7 0| unres and o o) DIPR/3922/ TENDER/2024
if situaled in vl Rs.4,62,153/- (R
foms and ek Branch for tofRs.A,50,42,797, Y L""“?"YLT"“ apan, Son 301 o Lo e | o2s | 200t
) 712 M e Paogle, | 2O erm coan ro ousand One Fund
o aviiabe i hmedaba & y o e Rt parcel of P ook Tl a0 - oo 05T s
Notce s hereby given that the Naonal Company Law Trounal has ordered - Taoftnenct | | oL e tees i Vilige aseera, Ay Ra.asman Sosti, e SolahNine | 2024 | 2024
LLP0n23.08.2024, rospetin, [nossimg (N S0. 1) Poyery e Lo ee rousand Thee Hun
L Description of Pr 1L10608518) | Area Built_Up_¢ o Property Area: 2569.90, 843.00, eor ot Fify Four Only)|
orbefore 0| | Al that part and parcel of Residentil Property bearing Khasta No.278/62 admeasuring | - | Tis Rarreet Kaur Al rat pece and parce of Anata No. 126, Pati No, 32, Book| Re-330820F [Rupees [ 1046- [2405- | result of
p ey i Sukhvinder SinghiNo, 71, Vilage 1P, Disirici Sri Ganganagar, Rajasthan, Incia| ~ Three Lakn Thirty | 2024 | 2024
24281 som luate t vilage Bagle KIBer, Tehsi Remsar,DistictBarmer, Rfasthan | | Guhider Snoth 7, Vilee {65, Dt S Canganaga Raosten. b =
tate, (rospactNo. - Land tea. DUl Us res, Carpe prea Propeny Ara Hundedare wenty
sq.| |Boundaries :East: Pio ShDurga Ram, West: Owner Land, North : Owner Land & IL10471985) _[1815.00. 646.60, Only)
N Rasta, South: Plo ShUgraRam For.furher detals please con: 1o Amhaﬂm Ofce a1 Branch Off: P393 st oo J Corlex, Roado- 7]
Sumit Rajnikant Mehta Albwar - JDmDﬂAmbmﬁnhm Plot No. D-46-B, Offices No. 307 To 312, ircle,
. 4 nterim Resoluon Professional, Amtion o Steel LL5| | Place : Jodhpur Sd- For Karnataka Bank Ltd | | Scheme, Ji or Corporate Office: Plot No.98, PhaselV, Udyog Vihar, Gurgaon, Harya
Date : 27.00.202 3
Place: Jipur Regn. No: [BBIIPA-003/ICAI-N-00395/2021-2022/13986) | Date : 26.09.2024 Chief Manager & Authorised Officer | ~[Place: Japur, S Auorsed O Fo IFLFoms France ] | whatsoever.

1442/Tam/NA/Med/23-24
4 Separate e-Tenders with two covers system are invited
from the eligible bidders for the supply of Siddha, Ayurveda,
Homoeopathy & Unani medicines to ISM wings under the control
of Director of Indian Medicine and Homoeopathy Department &
other Institutions. Elighbility o the tenderer and other condtions

c document

tender website "hwps:r/lm-na-rs.gnv.!n/nlw-pnpv“. EMD

Whilst care is taken prior to acceplance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be hekd responsible for such
contents, no for any loss of damage incurted as

General Manager

IMPORTANT

Jaipur

We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
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